2n " Papers laid

. {Shri' Raj- Blhulm'i

bqtolwmtbc‘hhleaoop}aflhcmlhi
Motor Vehicles (Sccond  Amendmient)
Rules, 1971 (Hindiand English versions)
published in Notification No. F. 3(58)[71-
TPT in Delhi Gazette dated ' the 3rd
Jenuary, 1972, under sub-section (3) of
section 133 of the Motor Vehicles Act,
1939, ([Placed in Library. See No, LT—
1763/72]

A3SAM RE-ORGANISATION (MEGRALAYA)
DiISTRIBUTION OF REVENUES AMDT.
ORDER

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIK.R.
GANESH) : 1beg to lay onthe Table a
Copy of the Assam Re-organisation (Megha-
laya) Distribution of Revenues Amend-
ment Order, 1972 (Hindi .and English
versions) published in Notification No.
S.0. 247 (E) in Gazette of India dated
the 30th March, 1972, under sub-section
(2) of section 56 of the Assam Reorgani-
sation (Meghalaya) Act, 1969, [Placed in
Librgry. See No. LT—1764/72]

ANNUAL Revopt oF LLT., Kuanaorur
AND KHUDA BAKHSH ORIENTAL PusLnic
LIBRARY PATNA

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, 8. NURUL HASAN): On behalf
of Shri' D, P, Yadav, lbegtolu on the
Tabie—

(1) A copy of the Annual Report
(Hindi and Baglish versions) of the
Indian Institute of Technology,
Kharagpur, for the year 1970-71.
{Placed in Library. See No. LT—
1761)72.] '

(2) A copy of the Annual. Report (Hindi

and English versions) : of the Khuda
_ . Bakhsh Oriental Poblic Library,
* ' Pataa for ‘the year 197071 along
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subseotion ‘(4) of section’ 1. of, '

- Khuda Bakhsh . Oriental - Public

| Library Act, 1969, [Placed in library.
See No. LT—1765/72] .

12.56 hrs.
ESTIMATES COMMITTEE -
FIyTEENTH REPORT AND MINUTES

SHRIC. M. STEPHEN (Muvattupu-
zha) : Sir, 1beg to present the following
Report and Minutes of the Estimates
Committee :—

(i) Fifteenth Report on the Ministry
of Agriculture (Department of Food)
—Directorate of Sugar and Vanas-
pati; and

(ii) Minutes of the sittings of the Com-
' mittee relating to the above Report,

———

12,56} brs,

STATEMENT RE : CEILING ON
AGRICULTURAL HOLDINGS

THE MINISTER OF AGRICULTURE
(SHRIF. A. AHMED): Sir, I have to
make a statement.

MR.SPEAKER : You can Ity it on
the table.

SHRI F. A, AHMED : 1 beg to layon
the Table a statement in connection with
the meeting of the Chicf Minister held on
April 14, 1972 to consider exemption from
ceiling on agricultural holdings.. '

Statement

L

“ In August, 1971 - the Central - Land
Reforms Commiltee made ccrtain recpm-
mendafions with & view {to bring abouta
broad measure of uniformity in the ésiling
laws of the  differcat; States. . Fhe -maln
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